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bank to bank,  are being collected and will be 
laid or the Table of the House. 

HINDI OFFICE t,   MINISTRY OF  
FINANCE 

*483. SH QMATI VIDYAWATI 
CHATURVEI>I: Will the* PRIME 
MINISTER bt pleased to state: 

(a) whethe; an enquiry by the Central 
Bureau at Investigation has been ordered to 
go into the charges against the Hindi O icer of 
the Ministry of Finance, who is alleged to be 
involved in a smuggling racket; 

(b) if so, the time by when the 
investigations i re likely to be completed; 

(c) if the r'.ply to part (a)above be in the negate e, the reasons for not entrusting the enquiry to the C.B.I, so far; 

(d) whethe , in view of the gravity of the 
charges the officer concerned has since been 
su pended; and 

(e) if not   he reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINI TRY OF FINANCE (SHRI P. C. 
SETHI): (a) to (c) No, Sir. Since tht allegation 
is about the officer's link v ith smugglers, the 
investigation has be n entrusted to the Director 
General, Revenue Intelligence & Inevstigation. 
While every effort is being made o expedite 
the investigation, it is nr possible to indicate 
the precise time by which it would be 
completed. 

(d) and (e) No prima facie case warranting 
a suspension from service has emerged  ;o far. 

 

t[STAFF CARS 
*484. SHRI NAWAL KISHORE : 

SHRI  GANESHI   LAL 
CHAUDHARY: 

Will   the    PRIME    MINISTER    be 
pleased state: 

(a) the total number of staff cars in the 
various Ministries of the Government of India 
and in their attached offices and the number 
of indigenous and imported ones out of the 
same; 

(b) the details of the journeys in terms of 
kilometers performed by the officers and staff 
of the Ministries by these cars during the year 
1969-70 Ministry-wise; 

(c) whether Government propose to run 
staff car service on the pattern of bus service 
throughout Delhi and New Delhi to enable the 
Government officials to perform journeys 
when on official duty by producing an autho-
rity letter; and 

(d) if not, what steps are proposed 
to be taken to stop the misuse of the 
staff cars and to make them available 
to the staff also for official work?] 
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TITHE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI): (a) and (b) The information is being 
collected from the Ministries/Departments 
concerned and will be laid on the Table of the 
House as soon as possible. 

(c) No. Sir. 
(d) Instructions have already been issued 

to the Ministries to ensure the most efficient 
and economic use of the staff cars under their 
control. Besides this, Staff Car Rules prohibit 
the use of staff cars for journeys to places of 
entertainments, parties and pleasure trips, etc. 
The Controlling Officer (an officer not below 
the rank of an Under Secretary) has been    
made responsible 

t[   ] English translation. 

for the proper use, care and maintenance of 
the staff cars and for regulating its journeys 
generally in accordance with these rules. A 
senior officer in each Ministry also scrutinises 
the log book once a month to ensure that there 
is no misuse of staff cars. 

The Staff Car Rules already provide that 
staff cars may be used by members of the 
non-gazetted staff also for bona-fide official 
purposes with the prior approval of the 
Controlling Officer.] 

SHIFTING   OF      FRUIT     AND     
VEGETABLE MARKET   FROM   

SUBZIMANDI,   DELHI 

•485. DR. (MRS.) MANGLADEVI 
TALWAR: Will the Minister of HEALTH 
AND FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
be pleased to refer to reply to Starred 
Question No. 727 given in the Rajya Sabha on 
the 26th August, 1969 and state: 

(a) whether the fruit and vegetable 
market at Subzimandi, Delhi has since been 
shifted to Azadpur where the allotment of 
plots have been made in terms of the 
agreement of the applications; 

(b) if not, the reasons therefor; and 

(c) whether complaints have been made 
to the C.B.I, about bribes and corruption in 
fhe allotment of plots? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
(SHRI K. K. SHAH) :  (a) No, Sir. 

(b) The market will be shifted to the new 
site at Azadpur after the allottees of the plots 
have constructed their shops. 

(c) No such complaint has been brought 
to the notice of Government. 

 


